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(iii) State should consider giving
Police powers to the Railway Pro-
tection Force.
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Implementation of Railway Projects

in West Bengal

1243, SHRI RUDOLPH
GUES: Will the Minijs o
WAYS be pleased o stute:

RODRIi-
of RAIL-

(a) whether the implementation or
schedule of any Raitway projects will
be wffectes by the damage caused by
the recent floods in West Bengal; and

(hy what rrmedial measures are
contemplated or have leen carvried
out to ofiset these wdverse ellecls of
toods in West Bengal?

THE MINISTER OF STATE IN
THE MINISTRY OF TAILWAYS
(SHRI SHEO NARAIN: (a; The final
comn’etion dales of the projects are
not likely to e affected by the recent
floods in West Bengal,

(b) Does not arise.

Alleged misuse of Funds by Board of
Directors of Bird and Company

1244, SHRI SYAM SUNDER GUP-
TA: Will the Minister of LAW, JUS-
TICE AND COMPANY AFFAIRS be
pleased to state:

(a) whether Government of India
have received any complaints from
the staff of Bird and Company Limited
relating to misuse of power and com-
pany funds by the Board of Directors
of this Company;

(b) whether it is also a fact that
substantial amounts belonging to the





